ITEM NO.120 COURT NO.3 SECTION II

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Criminal Appeal No(s). 156/2024

THE STATE OF UTTAR PRADESH Appellant(s)
VERSUS

MOHD. ASHRAF & ORS. Respondent(s)

(IA No. 98758/2017 - EXEMPTION FROM FILING O0.T.)

Date : 05-06-2025 This matter was called on for hearing today.

CORAM

HON'BLE MR. JUSTICE SANJAY KAROL
HON'BLE MR. JUSTICE SATISH CHANDRA SHARMA

For Appellant(s) : Mr. Vikas Bansal, Adv.
Mr. Ankit Goel, AOR
Mr. Chandrakanta Sahoo, Adv.

For Respondent(s) : Mr. Arvind Kumar Gupta, AOR

UPON hearing the counsel the Court made the following
ORDER

At the request of learned counsel for the appellant, list

the matter tomorrow i.e. on 06.06.2025.

(RAINI MUKHI) (NIDHI MATHUR)
ASTT. REGISTRAR-cum-PS COURT MASTER (NSH)
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